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The Deputy Minister In the MinJstr1 
.r Food and Agriculture (Shrl Shah-

_ uwaz Khan): (a) The Delhi Admi-
aistration have decided to make 
available far rabi cultivation such 
land as haS been aoquired and which 
is not immediately needed for the 
purpose for which it has been ac-
quired. The land will be made avail-
able to those who were in pos.e.:;sion 
.1 the land before acquisition. 

(b) About 5,000 acres of land either 
with the Delhi Administration Or with 
the Delhi Develonment Authority 
have been made available for cultiva· 
tion. Out of this, about 50 per cent 
may be good cultivable land. The 
land was placed at the di.<posal of the 
Deputy Commissioner for this purpose 
end upto 8-11-65 the Deputy Com-
missioner has released about 4735 
acres. Out of this only 579 acres have 
actually been brought under cultiva-
tion. 

The figure of area lying unused 
with Delhi Administration arter 
acquisition is being ascertained. 

80IJ SIIrftT 

74S. Shrl M. Malalchaml: Will the 
),finister of FoocJ ud Acrlealtare be 
pleased to state: 

(a) whether there is any proposal 
to undertake soil survey of the coun-
try; and 

(b) it so, when it is propoaed to be 
taken up and in what respect? 

The Deputy MInIster In the MInis-
try of FOOd aDd AgrIcalture (Shrl 
Shahnawa. Khan): (a) and (b). 
Soil Surveys are being undertaken 
since long by the All India Soil and 
, Land Usc Survey OrA'anisation of the 

\Ministry of Food and Agriculture as 
well ;1.'. by State Soil Survey Organi-
sations. The r ~  su:veys arc con-
fined to tho catchmonts of major 
River ValIC'y Projc('!s and to certaIn 
areas propo;'ed by lhe State Govern-
menls for development through irrI-
gation projects. In the Fourth Plan, 

Soil Surveys will be intensiJIed to 
extent to Intensive Agricultural DIs-
trict Programme Areas, Intensive 
Agricultural Area. and Special Deve-
lopment Areas also. 

Mill< Supply .." D.M.S. 

744. Shrl Shiv Charan Gupta: Will 
the Minister of Food ud Agriculture 
be plf'ased t.o sta tc: 

(a) the averalre suppiy of milk daily 
by the Del;,i Milk Scheme durin, 
November to March, April to July and 
August to October in 1961-62, 1962-53, 
1963-64 and 1964-65; 

(b) the estimated daily consumption 
in Delhi; 

(c) the capacity of the ..,heme; and 

(d) the sleps being taken to augment 
the milk supply lh i, year and there-
alter? 

The Deputy MInIster In the MIniII-
try of FOod and Arrlcalture (Shrt 
ShalUIawaz Khan): (a) to (d). A 
statement is laid on the Table of the 
HoWIe. [Placed in Library. See No. 
LT-5159/65j. 

ltal-cum-a.4 brIdp _ BadDera 

Btatloa 

"5. Slu1matl VImla Dt!IIhnulkh: 
Will the Mini.ter of Trauport be 
pleased to state: 

(a) whether Government are ... ar. 
that the Rail-tum-Road bridge of 
Trunk Route No. 6 and p .... ing over 
Badner •• tatlon Uo too narrow for lb. 
traJlic; 

(h) whetller Government have re-
ceived any representations to that 
effect; and 

(c) whether lhere is any proposal to 
remodel thp bridge so a.a to make it 
capable or taking increased trafflc! 

The Mlnillter of Transport (Sh.1 Raj 
Bahadur l: (a) The inform. lion t.o 
being collected and the .ame wlIJ be 
laid on tho Tabla of the Lok Sabin>. 
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(b) Nu, Sir. 

(c) No proposal fOr remodelling the 
bridge i. at present under considera-
tion. 

Trunk Road pamn, through AmraoU 

146. Sb:rIJnati Vimla Deshmukh: 
Will the Minister o'f Transport be 
pleased to state: 

(a) whether representations have 
been received t\> re-route the Trunk 
Road, now passing tiu'ough Amraoti 
town, 80 that it Iby..passes the town 
from outside; 

(b) whether a survey was conducted 
for this purpose; and 

((') it so, Government's decision 

thereon? 

The ~  Inlster of Transport (Sbri Raj 
Bahadu"): (a) Yes, Sir. 

(b) alld (c). The State Government 
~  preliminary survey and 

suggest"d an aligl1'lIlent for the pro-
posed byepass. This will be flMllisecl 
after the joint inspection of the site 
by the representatives of this Minis-
try and that of the State Government. 
Thereafter the plans and estimate for 
the work will be prepared. 

Co-operatlve Sugar Factarl ... 

141. Sbrimati MaimOOlla Sultan: 
Will the Minister of Community Deve-
lopment and Cooperation be pleased to 

state: 

(a) whether Government have asked 
the Co-operative Sugar Factories to 
establish Industries based an by-pro-

ducts; 

(b) if so, the details of the program-
me under whim such directions are 
bein& iYued; and 

(C) the assistance, If any, being 
civen to such t"'()Operatlve factories to 
establish such industries? 

TIle Deputy Minister In the MInJs-
tl')' of Comm1lllliJ Development an4 
c_raUon (Shrt B. 8. MlVthy): (a) 

The National Coop"rative Develop-
ment Corporation, tl ,tatutory Corpo-
ration of the Gover"ment of India,' 
have made a suggesticn to this eJfect 
to the State Governmellts. 

(b) State Governments have been 
asked to formulate proposals in con-
sultation with cooperative sugar lac .. 
tories for byproduct industries such 
as (i) manufoacture of power alcohol 
from molasses, (ii) manufacture of 
chip boards hard boards, and (iii) 
manufacture of paper from bagasse. 

(c) There ;., no fixed pattern of 
assistance. Taking into 9ccount the 
capital cost of the by product indus-
try, the concerned State Government 
may assist the factory by way of 
share capital contribution. Where 
such govcrn'ment contribution is part 
of the approved cooperative plan of 
the State, (he Srate Government will 
be eligible for central assistance to 
the extent of 75 per cent of the 
amount involved. 

Belgaum Airport 

148. Shrl MohaIn: Will the Minister 
of CIvil Aviation be pleased (0 state: 

(a) whether there is a proposal to 
reserve the Belgaum Aerodrome ex-
Clusively for Defence purposes; and 

(b) if so, whether there is • proposal 
to construct a civil aerodrome at 
Hubli? 

The Minister of Transport (Sbri Raj 
Bahadur): (a) No, Sir. 

(b) Does not arise. 

149.8hrt D. D. Purl: 
~ l ... aka IlarkataILI: 
8br1 Onkar LaI Berwa: 

Will the Minister of Food and ~ 
ftl_ be pleased t\> atate: 

(a) whether Government propose ta 
establish more large fanNI In RaJ-
than to increue food protluction; 




